JCENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR
L2

Original Application Ne. 662 of 2003

Jabalpur, this the 6th day of Octeober, 2003.

Hen'ble Mr. Anand Kumar Bhatt, Administrative Member
Hen’ble Mr. G. Shanthappa, Judicial Member

HeS. g9lanki, aged abeut 55 yesars,

S/e Late Umrae Singh Selanki,

Occupation 3 Sub Post Master,

Kasravadi Tehsil Kesrawadi,

District Khargaen, M.P, APPLICANT

(By Advocats - Shri S.K.P. Verma) :
VERSU§

1. Unien of India, Through the
Secrestary, Department of Post
0ffice Neu Delhi.

2. DOirector of Pestal Services/
Post Master Gensrsl, Indore
Region Indore.

3. Superintendent eof Pest Officey,
Khandwe Divisien Khandua.

4. Chief Past Master General, M.P.
Circle, Bhepal.

5. Pest Master General, Indore Regien,
Indgre. RESPONDENTS

ORDER (ORAL)
By Anend Kumar Bhatt, Adeinistrative Mesber -

It is @ case of retirement after 30 years ef service
fer uwhich not1c§ has besn given by the Dirsctor of Pestal
services(Respendent No. ;) by Annexurs-A-1. Applicant

‘his @lready made a representatien in this regard en |
18.7.03 to the Chisf Pest Master Gensral, M.P. Circle, Bhopal 5

he
(Annexure-P-12). Later en hes submitted anether

A
representation Annexure-A-13, vhich is un-dated. The Chisf
Pest Master General has not been impleaded as party. The
learned counsel is requested te implead Chief Pest Master
General Bhopal (Respondent No. 4) and Post Master Genersl,

Indere Region, Indere(Respondent No.5) as necessary parties

We were informed that decision in this case will be taken

S

by PMG Indere.




| t 2
2. At the present stage it would meet ends of Justice
if the Pest Master General Indore whe will new become
respendent Ne. 5 in the OA is directed to dispese of the |
representation of the :Sglicant within @ period of one meonth .
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Accordingly it is ordered that the applicaent, will send

@ copy of this order alenguith his representatien to
respendent No. 5 (Pest Master General, Indere) with a
copy to Chief Post Master General Bhobal (Respondent No.4)
within 3 pericd of tuo wesks and the Post Master General
Indors (Respondent Ne. S) will decide thes representation

within a period of ene month thersafter.

3. The applicent is at liberty te approach this
Tribunal agein, if still any grievance is left after this
reprasentation is decided by the compstent suthority,

The OA is disposed of in limine.

(G./Shanthappa) (Anand Kumar Bhatt)
Judicial Member Administrative Member
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